BENCH-I NATIONAL COMPANY LAW TRIBUNAL ©
KOLKATA BENCH |82
KOLKATA

C.P.(IB) No.759/KB/2017
CA (IB) No. 754/KB/2018

Present: Hon’ble Member (J), Shri Jinan K.R.

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 20™ AUGUST, 2018, 10:30 A.M.
Name of the Company State Bank of India-Vs-Visa International Ltd.
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4 S.No.103 — CP (IB) No.759/KBJ/2017 — State Bank of India Vs. Visa International Ltd.

ORDER

Ld. Counsel appeared for the financial creditor. Ld. Counsel appeared for the

corporate debtor.

Ld. Counsel for the applicant prays for time to file supplementary affidavit in CA
(IB) No.754/KB/2018.

For further consideration as requested, list on 7*" September 2018.

Sd

(Jinan K.R)
Member (Judicial)

9|Pa



